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Si P.Narayanaswamy and 16 Others v/s. Drector,GTi, 	e Batiga1o' & 0rs - 	 . 

1. -. 	Dr.M.S.Nagaraja,Advocate,  
NO.11,Fjit Cross,II Floor, 

.... .•. .-.• 	. 	. •. .. Sujatha somp1ex,Gandhinagar, 	 ..• Bangalore-9. 	
:. 	. 	 . 	.' . 	. .. 	. 	 •-. ..-. -.. 

2. 	. Th.irector, - 
Gas Turbine Research Establishment, 
Suranjan Das Road,PB.No..9302, 	. . 
Bangalore-560 093. 	• . 	. . 	-.•. 

3 	. • 	Sri.M.Vasudeva Rao.,Addl.C.G.S.C. 	• :• 	- 
High Court Bidg,Bangalore-j. 	 . . 

Subject:- Forwarding of copies cf t'e Crders pssd. by'the... 
Central admin -tratjv Tr±Lnal,Ban.galore. 

Please find ..enc1od rewith a copy nf thBDER/ 
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CENTRAL DP1INISTRATIuE TRIBUNAL 

. 	
- .,BNGALORE BENCH -. - •• 	 - 

- second Floo 
tommercial Complex, 

Indiranagar, 
• 8angalore-38, 

Dated:3 1 JAN iqq4 
iPPLICaTION NO(s) 864,882 to 897 of 1993 

APPLICANTS: P.Narayanaswarny and RESPONOENTS:Director,GTRE,Bangalore 
sixteen others. - 	 - and Others. 

TO. 

1. 	- Dr.M.S.Nagaraja,Advocate, 
No.U,Second Floor, 
First Cross,Sujatha Complex, 

- 	Gandhluinagar,Bangalore-9. 
2. 	

The Director, : 
Gas Turbine Research Establishment, 
Suranjan Das Ftoad,Post Box No.9302, 
C.V.Raman Nagar,Bangalore-.560 093. 

3. 	•. . Sri.M.Vasudeva Rao, 	- 
Central Govt.Stng.Counsel, 
High Court Bldg,Bangalore-1. 	. 

4.. 	The Scientific Advthser, . 	- . 
	Ministry of Defence, 	. 	S  

Sena Bhavan,Neve1hi. 

5. 	Secretary,Ministry of Defence, 	. 
.. Sena Bhavan,New Delhi. 

SUBJECT:— Forwarding of copies of the Orders passed by 
the Central Admini6trafive Tribunal,Bangalore. 

- 	 - 	 S 	XXX 	. 	 . 

- Please find enclosed hereuith a copy of the 

ORDER/STRY-ORDER/INTERIp ORDER/, Passed by this Tribunal 
in the above mentioned application(s) on -18-01-1994. 	• 

1''3UDICIAL BRNCHES. • 
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Mr . Justice P. K. Shyamsundar, 	Vice-Chairman. 

P. Narayanaswamy, 
Aged 53 years, 
S/o M.Ponnuswainy Gounder, 
774, Near Singh Engg. Works, 
Karanapalya, Lingarajapura, 
Bangalore-560 084. 

S.Parthasarathy, 
Aged 56 years, 
S/o Srinivasalu, Type-3 
Quarters, C-1/3, Defence Research 
Development Organisation Complex, 
Bangalore-560 093. 

P.D.Joseph, 
Aged 50 years, S/o Devasia Joseph, 
C-il/li, DRDO Complex, 
Bangalore-560 093. 

M.Anthony, 
Aged 52 years,S/o Madalaimuthu, 
97, Arun 111am, Grapes Garden, 
Kammanahaili, St.Thomas Town, 
Bangaiore-560 084. 

P.A.Unnymoan, 
Aged 49 years, S/o Iyyappan, 
C-i/i, DRDO Complex, 
Bangalore-560 093. 

S.P.Yadav, 
Aged 55 years, SJo M.L.Yadav, 
C-2/5, DRDO Complex, 
Bangalore-560 093. 

P.Chandra Babu, 
Aged 48 years, S/o N.Pothi Naidu, 
44/5, Coles Road, Fraser Town, 
Bangalore-560 005. 

B.I.Nawab Khan, 
Aged 48 years, S/o Ismail Khan, 
30, B.G.Road, Guruppanapaiya, 
Bangalore-560 081. 

B.T.Ramanna, 
Aged 54 years, S/o Thimmaiah, 
44, New Thippasandra, 
C. V. Ramannagar , Bangaiore-560 095. 

10.G.Gundu Rao, 
S/o late lyappa, Aged 53 years, 
36/1, 1st Main, 1st Cross, 
Vyalikaval, l3angaiore-560 003: 

i1.A.Venkataswarny Reddy, 
Aged 54 years, S/o Abbaiah, 
131, Annsandrapaiya, 
HAL Post, Bangalore-560 017. .. Applicants 

contd.. 
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/ 	 12.R.Murugesan, 

/ 	 Aged 54 years, S/o Raju, 
B-85, 1st Cross, Kalappa Block, 
Srirampura, Bangalore-560 021. 

13.M.Kelappan, 
Aged 54 years, S/o M.Kannan, 
l/R.C. Building, Hutchins Road, 
2nd Cross, St.Thomas Town, 
Bangalore-560 084. 

14.E.N.Ramasekar Chetty, 
Aged 53 years, S/o B.R.Narasimhalu Chetty, 
8, Palani Mudaliar Street, 
Ulsoor, .Bangalore-560 008. 

15. C. Gnanaprakasam, 
Aged 49 years, S/o P.Chinnathainbi, 
C-26/3, DRDO Township, 
Bangalore-560 093. 

16.K.P.Lonappan, 
Aged 44 years, Sb K.D.Poulose, 
6, 7th Cross, Domlur Lay-out, 
Bangalore-560 071. 

17.A.Basavaiah, 
Aged 50 years,.S/o Ankaiah, 
249, Kasavapura, New Thippasandra, 
Bangalore-560 075. 	 .. Applicants in 

A.Nos.864, 882 to 864 of 1993. 

(By Advocate Dr.M.S.Nagaraja) 

V. 

The Director, 
Gas Turbune Research Institute, 
C.V .Ramannagar, 
Bangalore-560 093. 

The Scientific Adviser, 
Ministry of Defence, 
Sena Bhavan, New Delhi. 

Union of India, 
represented by Secretary to Govt., 
Ministry of Defence, Sena Bhavan, 
New Delhi. 

(By Standing Counsel Shri M.Vasudeva Rao) 

Respondents. 

ORDER 

Having heard both sides and on perusal of the pleadings 

what becomes obvious is that the Government as a matter of fact 

perceived 	the 	hardship 	that 	has 	enured to the applicants who 

are 	seniors and had 	the 	misfortune 	of drawing less 	pay than 

Sri J.D.Dennis who was also promoted as Chargeman Grade-Il, 

'I 
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a slot to which the applicants have already been promoted direct-

ly from Tradesmen Grade-A without negotiating the intermediary 

opening such as Master Craftsmen, the result of which, he appears 

to have been the recipient of a higher salary. As could be 

seen from the objections filed on behalf of the respondents, 

the applicants had expressed their unwillingness to go to Master 

Craftsmen cadre before passing over to Chargemen Grade-Il because 

the intermediary slot was some what technical in nature and 

it also did not envisage any further promotion. Be that as 

it may, the annexure filed on behalf of the Government as per 

Annexure-R4 mentions that subsequently the embargo against earn-

ing promotion from Master Craftsmen cadre has been removed with 

the result those who came on to the higher slot of.  Chargemen 

Grade-Il from Master Craftsmen as also those who came directly 

from Tradesmen Grade-A were all placed on an even kneel with 

the result ups and downs in the pay scale of the seniors had 

necessarily to be erased. I see that an apposite recommendation 

in this behalf has been made by the department itself as per 

Annexure-R4. As a matter of fact I am told in the representa-

tions made on behalf of the applicants for setting right this 

anomaly pursuant to which the senior draws less pay than his 

junior, is asked to be remedied by the Government. Now that 

I am told that the Government themselves are actively pursuing 

that course and in all probability they themselves would remedy 

the grievance of all the people without the court's intervention, 

it seems all that I shOuld do is to dispose off these applica-

tions finally. 

2. I direct respondents 2 and 3 to dispose off the represen-

tation of the applicants to remove the anbmaly in the pay struc- 

'I 
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ture between the seniors and the juniors. This exercise will 

have to be completed within 3 months from ithe date of receipt 

of a copy of this order. The registry,  will forward a copy of 

this order to respondents 2 and 3 for needful. 10 costs. 

A 
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CENTRAL ADMINISTRATIVE TRIBIJNAL BANGALORE I 

ORIGINAL APPLICATION NOS. 864, 882 TO 897 OF 

TUESDAY THIS THE 18TH DAY OF JANUARY,1994. 

Mr.Justice P.K.Shyamsundar, 	.. Vice-Chairman. 

 P.Narayanaswamy, 
Aged 53 years, 
S/o M.Ponnuswamy Gounder, 
77.4, Near Singh Engg. Works, 
Karanapalya,. Lingarajapura, 
Bangalore-560 084. 

 S.Parthasarathy, 
Aged 56 years, 
S/o Srinivasalu, Type-3 
Quarters, C-1/3, Defence Research 
Development Organisation Complex, 
Bangalore-560 093. 

 P.D.Joseph, 	- 
Aged 50 years, S/o Devasia Joseph, 
C-il/li, DRDO Complex, 
Bangalore-560 093. 

 M.Anthony, 
Aged 52 years,.S/o Madalaimuthu, 
97, Arun 111am, Grapes Garden,. 
Kammanahaiii, St.Thomas Town, 
Bangalore-560 084. 

 P.A.Unnymoan, 
Aged 49 years, S/o Iyyappan, 
C-l/l,.DRDO Complex, 
Bangalore-560 093. 

 S.P.Yadav, 
Aged 55 years, Sb.  M.LYadav, 
C-2/5, DRDO Complex, 
Bangalore-560 093. 

 P.Chandra Babu, 
Aged 48 years, S/o N.Pothi Naidu, 
44/ 5, Coles Road, Fraser Town, 
Bangalore-560 005. 

 B.I.Nawab Khan, 
Aged 48 years, S/o Ismail Khan, 
30, B.G.Road, Guruppanapalya, 
Bangalore-560 081. 

 B.T.Ramanna, 
Aged 54 years, S/o Thimmaiah, 
44, New Thippasandra, 
C.V.Raznannagar,Bangaiore-560 095. 

10.G.GunduRao, 
. S/o late lyappa, Aged 53 years, 

36/1, 1st Main, 1st Cross, 
Vyalikaval, Bangalore-560 003." 

• i1.A.Venkataswainy Reddy, 
Aged 54 years, S/o Abbaiah, 
131, Annsandrapalya, 	 . 	 • 

HAL Post, Bangalore-560 017. 	. 	.. Applicants 
contd.. 
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1 
- - 	/ 	- 12.RMurugesan, 

- 	- -Aged 54 years, S/o Raju, 
• • 13785, 1st Cross, Kalappa Block, 

Srirampura, Bangalore-560 021. 	- 

13.M.Kelappan, 
- Aged 54 years, S/o M.Kannan, 
l/R.C. Building, Hutchins Road, 
2nd Cross, St.Thomas Town, 
Bangalore-560 084. 

14.E.N.Ramasekar Chetty, 
Aged 53 yearé, S/o B.R.Narasimhalu ChettX, 
8, Palani Mudaliar Street, 
Ulsoor, Bangalore-560 008. 

15.C.Gnanaprakasam, 	 - 
Aged 49 years, S/o P.Chinnathimbi1  
C-26/3, DRDO Township, 
Bangalore-560 093. 

16.K.P.Lonappan, 
Aged 44 years, S/o K.D.Poulose, 

$ 6, 7th Cross, Domlur Lay-out, 
Bangalore-560 071. 

17.A.Basavaiah, - 
Aged 50 years, S/o Ankaiah, 
249, Kasavapura, New Thippasandra, 
Bangalore-560 075. 	- 	 .. Applicants in 

A.Nos.864, 882 to 864  of 1993. 

(By Advocate Dr.Ii.S.Nagaraja) 

The Director, 
Gas Turbune Research Institute, 
C.V .Ramannagar, 
Bangalore-560 093. 

The Scientific Adviser, 
Ministry of Defence, 
Senä Bhavan, New Delhi. 

Union of India, 
represented by Secretary to Govt., 
Ministry of Defence, Sena Bhavan, 
New Delhi. 

(By Standing Counsel Shri M.Vasudeva Rao) 

.. Respondents. 

ORDER 

Having heard both sides and on perusal of the pleadings 

what becomes obvious is that the Government as a matter of fact 

perceived the hardship that has enured to the applicants who 

are seniors and had the misfortune of drawing less pay than 

Sri J.D.Dennis who was also promoted as Chargeman Grade-Il, 



a slot to which the applicants.have already been promoted direct-- S  

ly from Tradesmen Grade-A without negotiating the intermediary 

opening such as Master Craftsmen, the result of which, he appears 

to have been the recipient of a higher salary. As could be 

seen from the objections filed on behalf of the respondents, 

the applicants had expressed •their unwillingness to go to Master 

Craftsmen cadre before passing over to Chargemen Grade-Il because 

the intermediary slot was some what technical in nature and 

it also did not envisage any •further promotion. Be that as 

it may, the annexure filed on behalf of the Government as per 

Annexure-R4 mentions that subsequently the embargo against earn-

ing promotion from Master Craftsmen cadre has been removed with 

the result those. who came on to the higher slot of Chargernen 

Grade-Il •from Master Craftsmen as also those who came directly 

from Tradesmen Grade-A were all placed on an even kneel with 

the result ups and downs in the pay scale of .the seniors had 

necessarily to be erased. I see that an apposite recommendation 

in this behalf has been made by the department itself as per 

Annexure-R4. As a matter of fact I am told in the representa-

tions made on behalf of the applicants for setting right this 

anomaly pursuant to which the senior draws less pay than his 

junior, is asked to be remedied by the Government. Now that 

I am told that the Government themselves are actively pursuing 

that course and in all probability they themselves would remedy 

the grievance of all the people without the court'.s intervention, 

it seems all, that I should do is to dispose off these applica- 

tions finally. 	 . . 

2. I direct respondents 2 and 3 to dispose off the represen-

tation ofthe applicants to remove the anomaly in the pay struc- 
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ture between the seniors 	and the juniors. 	This exercise will 

have to be coupleted within 3 months from the date of receipt 

of a copy 

- 

of this order. 	The reistrywill: forward a copy of 

this order to respondents 2 and 3 for needful.. No costs. 
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hi 	: 	 nq 
Grams : TURBINE 	 GAS TURBINE RESEARCH ESTABLISHMENT 

' 	 _ _ 	
R & D Organlsatlon 

ekqe 0845-2438  
Telex 	0845-2438 G I ft E 	

. 	Ministry of Defence 

Fax 	91.0805581607 	
. 	 o 9302 	Post Box No. 9302 

ft. aft. 	 . C. V. Reman Nagar 
14-560 093 	 BANGALORE-560 093 

INDIA 

Our Ret: 	w31s4/w11GTE 

.............f/Dete: 	t 	Jy N 

H 	 To 	 • 	 - 

cA() 	 S  

aubI FTEPPJNG UP OF py 

o• 	j/W/ay/hi dated 007.34. 

With referenCe to  your ltt.r under r.ference the docwnta 
returned by you is re.'stted herewith 14tb t.hs fQU04109 
riarks. 	. 	 . 	 . 

The 37 senior Chex'genafls were represent.6 f or X.1tGPPi0g UP 
of pay at par with th 4r junior and the case wee ref erred to R&D 

HQra through your office y$.de our letter ho. AfliP/31B/W2/ 
H 	 dated14.9.92and even number dsted $412.92. Your QZtLcevide 

letter No. ]Pay/zzZ/QTA6 dated 34.02.3 rer4ered the audit report 
to R&D Hurs uer intimation to this oØ*ce (Coy .nc3oned).' 

Moafl*ilC the 37 individa1$ were Liled * case at CWX. 
BangalOre vide Oh )o. 84 & 82r to 897 of ,3cxr.Banga1ore vide 
judgeflêflt dated i8.o1.4 directea the r.spOndeuta to dispOse the 
representatiOn jthin •3 months and nt grønted any benfitI in its 
order. ?4ccordiflgly 56ID $Qrs vide their Telex dated 34,05.94 ssU 

instructicn3 to work out the financial jmp]*caUOfls involved for 
consideration of the case. As per 

the  j3tBCtiOP5  1r I&D HQrs*  

the táfiXaU0fl proposals was forwarded to you for sppra1 and 
further aiCO. 

You 	re thoref ore request.6 to kin4ly apprWC the prcpoaal 
an earlY dat0 The aerviCe Bocs in regpct of hrL JD.Dennie5 
C/Mon unior) Is alóO 	

herewith ic., verjficatiOfl. 

$J.ndly accord prtoritY. 

I 	(,0K.p4JNAGIAPVi1L) 
Mmin Ouficr 

i ic* Izcr0R 

£nclt .ómtat,.dab0e. 
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Snd Floor, 
(omr,e'cial Complex, IA Indiranag.ar, . 	. 

Mc 4-Japlrr\  \Cp 361/94 	- 	3cigal6r-560 038. 
- 	

2SEP1994 

4 	APPLAT ia NL 264 m4 	zk?9 	'.3 
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10. j 	 . 	 . 	 ..... 	. 

: r4i00 	 . . 	 ..•. 

- 

£ 	A2 VV v 4MI Ce 

- - - 	- 	 - 

Subjct.: Fowadin .f zopies 	te 	cers pssd bt ....-. - 
Central adrnini.strtj'ie riuriaI,Bangalore. 

-. . 	. . Please fin&rcled hercwith a copy nf,  thRDER/ 

by th1s TribiiL.in.. -the above 
mentioned aplibation (s) on. 	 .• ..-• . 

H 	_ i . . 	. -..-... •. 	 . 	. 	. 	. 	.--. • .. 
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